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Ministry of Finance [F. No. 4(4)-W&M/2014(iii)(19)] 
Ministry of Finance [F. No. 4(4)-W&M/2014(iii)(20)] 
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Ministry of Finance [Noti. No. G.S.R. 980(E)] 
Ministry of Finance [Noti. No. S.O. 1360(E)] 
Ministry of Finance [Noti. No. G.S.R. 140(E)] 
Ministry of Finance [Noti. No. G.S.R. 14(E)] 
Ministry of Finance [Noti. No. G.S.R. 26(E)] 
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Ministry of Finance [Noti. No. G.S.R. 413(E)] 
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Ministry of Finance [Noti. No. G.S.R. 73(E)] 
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Ministry of Finance [Noti. No. S.O. 116(E)] 
Ministry of Finance [Noti. No. S.O. 117(E)] 
Ministry of Finance [Noti. No. S.O. 130(E)] 
Ministry of Finance [Noti. No. S.O. 131(E)] 
Ministry of Finance [Noti. No. S.O. 132(E)] 
Ministry of Finance [Noti. No. S.O. 133(E)] 
Ministry of Finance [Noti. No. S.O. 2041(E)] 
Ministry of Finance [Noti. No. S.O. 2042(E)] 
Ministry of Finance [Noti. No. S.O. 2345(E)] 
Ministry of Finance [Noti. No. S.O. 2380(E)] 
Ministry of Finance [Noti. No. S.O. 2403(E)] 
Ministry of Finance [Noti. No. S.O. 2410(E)] 
Ministry of Finance [Noti. No. S.O. 2411(E)] 
Ministry of Finance [Noti. No. S.O. 2415(E)] 
Ministry of Finance [Noti. No. S.O. 2420(E)] 
Ministry of Finance [Noti. No. S.O. 2423(E)] 
Ministry of Finance [Noti. No. S.O. 2435(E)] 
Ministry of Finance [Noti. No. S.O. 450(E)] 
Ministry of Finance [F. No. 4(3)-B(W&M)/2021] 
Ministry of Finance [Noti. No. 4(3)-B(W&M)/2023] 
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Ministry of Health and Family Welfare [No. MCI-18(1)/2016-Med./165623] 
Ministry of Health and Family Welfare [No. MCI 34(41)/2016-Med./162904] 
Ministry of Health and Family Welfare [No. MCI 34(41)/2016-Med./162906] 
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Ministry of Health and Family Welfare [F. No. 1-116/Scientific Committee/Notif./2010-FSSAI] 
Ministry of Health and Family Welfare [No. 12/01/2010-Admn.FSSAI(1)] 
Ministry of Health and Family Welfare [Noti. No. G.S.R. 19(E)] 
Ministry of Health and Family Welfare [Noti. No. G.S.R. 30(E)] 
Ministry of Health and Family Welfare [Noti. No. S.O. 143(E)] 
Ministry of Health and Family Welfare [Advisory for ICMR approved private labs that are doing 

COVID 19 testing by Real time RT-PCR, dated April 3, 2020] 
Ministry of Health and Family Welfare [Noti. No. G.S.R. 166(E)] 
Ministry of Health and Family Welfare [Noti. No. G.S.R. 454(E)] 
Ministry of Health and Family Welfare [Revised SOP on preventive measures to be followed while 

conducting examinations to contain spread of COVID-19, September 10, 2020] 
Ministry of Health and Family Welfare [RT PCR Tests Kits Evaluation Summ, dated July 23, 2020] 
Ministry of Health and Family Welfare [Noti. No. S.O. 2199(E)] 
Ministry of Health and Family Welfare [Noti. No. S.O. 2206(E)] 
Ministry of Health and Family Welfare [Noti. No. S.O. 2451(E)] 
Ministry of Health and Family Welfare [Noti. No. S.O. 615(E)] 
Ministry of Health and Family Welfare [Noti. No. S.O. 617(E)] 
Ministry of Health and Family Welfare [Noti. No. S.O. 618(E)] 
Ministry of Health and Family Welfare [Noti. No. S.O. 66(E)] 
Ministry of Health and Family Welfare [F. No. 18-13/13498-INC] 
Ministry of Home Affairs [Noti. No. 20017/02/2016-OL(Policy)(i)] 
Ministry of Home Affairs [Noti. No. S.O. 3259(E)] 
Ministry of Home Affairs [Noti. No. S.O. 3386(E)] 
Ministry of Home Affairs [Noti. No. G.S.R. 15(E)] 
Ministry of Home Affairs [Noti. No. G.S.R. 17(E)] 
Ministry of Home Affairs [Noti. No. G.S.R. 25(E)] 
Ministry of Home Affairs [Noti. No. S.O. 119(E)] 
Ministry of Home Affairs [Noti. No. S.O. 120(E)] 
Ministry of Home Affairs [Noti. No. S.O. 2164(E)] 
Ministry of Home Affairs [Noti. No. S.O. 2165(E)] 
Ministry of Home Affairs [Noti. No. S.O. 2166(E)] 
Ministry of Home Affairs [Noti. No. S.O. 2167(E)] 
Ministry of Home Affairs [Noti. No. S.O. 2168(E)] 
Ministry of Home Affairs [Noti. No. S.O. 2169(E)] 
Ministry of Home Affairs [Noti. No. S.O. 2170(E)] 
Ministry of Home Affairs [Noti. No. S.O. 2171(E)] 
Ministry of Home Affairs [Noti. No. S.O. 2172(E)] 
Ministry of Home Affairs [Noti. No. S.O. 2383(E)] 
Ministry of Home Affairs [Noti. No. S.O. 4549(E)] 
Ministry of Home Affairs [Noti. No. S.O. 798(E)] 
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Ministry of Home Affairs [Noti. No. S.O. 81(E)] 
Ministry of Housing and Urban Poverty Alleviation [Noti. No. G.S.R. 10(E)] 
Ministry of Housing and Urban Poverty Alleviation [Noti. No. S.O. 2187(E)] 
Ministry of Housing and Urban Poverty Alleviation [Noti. No. S.O. 936(E)] 
Ministry of Human Resource Development [Noti. No. S.O. 547(E)] 
Ministry of Human Resource Development [F. No. 3-24/Admn/Estt./Amend/RRs/2011/Vol.I] 
Ministry of Human Resource Development [Noti. No. S.O. 69(E)] 
Ministry of Human Resource Development [F. No. 3-24/Admn/Estt./Amend/RRs/2011/Vol.I] 
Ministry of Information and Broadcasting [Noti. No. S.O. 2385(E)] 
Ministry of Labour [Noti. No. G.S.R. 689(E)] 
Ministry of Labour [Noti. No. S.O. 2560(E)] 
Ministry of Labour [Noti. No. S.O. 2824(E)] 
Ministry of Labour [Noti. No. S.O. 2825(E)] 
Ministry of Labour [Noti. No. S.O. 2999(E)] 
Ministry of Labour [Noti. No. S.O. 3261(E)] 
Ministry of Labour [Noti. No. A-12(11)10/2015-Estt. I] 
Ministry of Labour [Noti. No. A-12(11)10/2015-Estt. I] 
Ministry of Labour [Noti. No. A-12/11/18/GDMO-RR/2018-Med.-VI] 
Ministry of Labour [Noti. No. S.O. 353(E)] 
Ministry of Labour [Noti. No. S.O. 362] 
Ministry of Labour [Noti. No. S.O. 4067(E)] 
Ministry of Labour [Noti. No. S.O. 414] 
Ministry of Labour [Noti. No. S.O. 415] 
Ministry of Labour [Noti. No. S.O. 416] 
Ministry of Labour [Noti. No. S.O. 417] 
Ministry of Labour [Noti. No. S.O. 418] 
Ministry of Labour [Noti. No. S.O. 419] 
Ministry of Labour [Noti. No. S.O. 438] 
Ministry of Labour [Noti. No. S.O. 439] 
Ministry of Labour [Noti. No. S.O. 440] 
Ministry of Labour [Noti. No. S.O. 441] 
Ministry of Labour [Noti. No. S.O. 442] 
Ministry of Labour [Noti. No. S.O. 443] 
Ministry of Labour [Noti. No. S.O. 444] 
Ministry of Labour [Noti. No. S.O. 445] 
Ministry of Labour [Noti. No. S.O. 446] 
Ministry of Labour [Noti. No. S.O. 447] 
Ministry of Labour [Noti. No. S.O. 448] 
Ministry of Labour [Noti. No. S.O. 449] 
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Ministry of Labour [Noti. No. S.O. 450] 
Ministry of Labour [Noti. No. S.O. 451] 
Ministry of Labour [Noti. No. S.O. 452] 
Ministry of Labour [Noti. No. S.O. 453] 
Ministry of Labour [Noti. No. S.O. 454] 
Ministry of Labour [Noti. No. S.O. 455] 
Ministry of Labour [Noti. No. S.O. 456] 
Ministry of Labour [Noti. No. S.O. 457] 
Ministry of Labour [Noti. No. S.O. 458] 
Ministry of Labour [Noti. No. S.O. 459] 
Ministry of Labour [Noti. No. S.O. 460] 
Ministry of Labour [Noti. No. S.O. 471] 
Ministry of Labour [Noti. No. S.O. 475] 
Ministry of Labour [Noti. No. A-12/11/11/Lab/2017-Med.VI] 
Ministry of Labour [Noti. No. 21011/1/2005-Estt(A)(Pt-II)] 
Ministry of Law and Justice [Resolution No. 32/2015] 
Ministry of Law and Justice [Noti. No. S.O. 3263(E)] 
Ministry of Law and Justice [Noti. No. 2 of 2020] 
Ministry of Law and Justice [Noti. No. S.O. 2391(E)] 
Ministry of Law and Justice [Noti. No. S.O. 2392(E)] 
Ministry of Law and Justice [IIAC (Manner of Appointment and Powers and Functions of the Chief 

Executive Officer) Regulations, 2023 F. No. A-60011/117/2023-Administration(AR)-IIAC] 
Ministry of Micro Small and Medium Enterprises [Noti. F. No. 6(1)/2011-KVI-II] 
Ministry of Micro Small and Medium Enterprises [Noti. No. S.O. 2464(E)] 
Ministry of Micro Small and Medium Enterprises [Noti. No. S.O. 2027(E)] 
Ministry of Micro Small and Medium Enterprises [Noti. No. S.O. 2800(E)] 
Ministry of Micro Small and Medium Enterprises [Noti. No. S.O. 2952(E)] 
Ministry of Micro Small and Medium Enterprises [Noti. No. S.O. 3087(E)] 
Ministry of New and Renewable Energy [Noti. No. S.O. 178(E)] 
Ministry of New and Renewable Energy [Noti. No. S.O. 2425(E)] 
Ministry of Personnel Public Grievances and Pensions [Noti. No. G.S.R. 926(E)] 
Ministry of Personnel Public Grievances and Pensions [Noti. No. G.S.R. 1586(E)] 
Ministry of Personnel Public Grievances and Pensions [Noti. No. G.S.R. 1587(E)] 
Ministry of Personnel Public Grievances and Pensions [Noti. No. S.O. 202(E)] 
Ministry of Personnel Public Grievances and Pensions [Noti. No. S.O. 469] 
Ministry of Personnel Public Grievances and Pensions [Noti. No. S.O. 470] 
Ministry of Personnel Public Grievances and Pensions [Noti. No. G.S.R. 314(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 3217(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 3252(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 106(E)] 
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Ministry of Petroleum and Natural Gas [Noti. No. S.O. 14(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 63(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 65(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 66(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 1013(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 1052(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 128(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 129(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 194(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 2062(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 209(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 2330(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 2340(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 2346(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 2347(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 2348(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 2356(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 2357(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 2381(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 2426(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 2430(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 2431(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 2509(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 2510(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 2511(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 2706(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 2789(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 3051(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 3052(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 3053(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 3054(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 3055(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 3056(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 3057(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 3058(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 3059(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 3060(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 3526(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 3527(E)] 
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Ministry of Petroleum and Natural Gas [Noti. No. S.O. 3528(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 3529(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 3530(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4595(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4596(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4597(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4598(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 4599(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 480(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 580(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 581(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 91(E)] 
Ministry of Petroleum and Natural Gas [Noti. No. S.O. 945(E)] 
Ministry of Power [Noti. No. S.O. 100(E)] 
Ministry of Power [Noti. No. S.O. 101(E)] 
Ministry of Power [Noti. No. S.O. 102(E)] 
Ministry of Power [Noti. No. S.O. 103(E)] 
Ministry of Power [Noti. No. S.O. 105(E)] 
Ministry of Power [Noti. No. S.O. 4726(E)] 
Ministry of Power [Noti. No. S.O. 68(E)] 
Ministry of Power [Noti. No. JERC-26/2019] 
Ministry of Power [Noti. No. L-1/253/2019/CERC] 
Ministry of Power [Noti. No. RA-14026 (11)/4/2020-CERC] 
Ministry of Power [Noti. No. S.O. 2178(E)] 
Ministry of Power [CERC (Sharing of Inter-State Transmission Charges and Losses) (Third 

Amendment) Regulations, 2023 Noti. No. L-1/250/2019/CERC1] 
Ministry of Railways [Noti. No. S.O. 2396(E)] 
Ministry of Railways [Noti. No. S.O. 3254(E)] 
Ministry of Railways [Noti. No. S.O. 57(E)] 
Ministry of Railways [Noti. No. S.O. 198(E)] 
Ministry of Railways [Noti. No. S.O. 2382(E)] 
Ministry of Railways [Noti. No. S.O. 2384(E)] 
Ministry of Railways [Noti. No. S.O. 2417(E)] 
Ministry of Railways [Noti. No. S.O. 3025(E)] 
Ministry of Railways [Noti. No. S.O. 4795(E)] 
Ministry of Railways [Noti. No. S.O. 537(E)] 
Ministry of Railways [Noti. No. S.O. 634(E)] 
Ministry of Railways [Noti. No. S.O. 793(E)] 
Ministry of Railways [Noti. No. S.O. 835(E)] 
Ministry of Railways [Noti. No. S.O. 836(E)] 
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Ministry of Railways [Noti. No. S.O. 985(E)] 
Ministry of Road Transport and Highways [Noti. No. G.S.R. 1183(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 559(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 5132] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4632(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4633(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4634(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4635(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4636(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4638(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4639(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4640(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4641(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4645(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4665(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4668(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4670(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4675(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4677(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4678(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4685(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4711(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4712(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4715(E)] 
Ministry of Road Transport and Highways [Noti. No. G.S.R. 457(E)] 
Ministry of Road Transport and Highways [Noti. No. G.S.R. 461(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 1065(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 1069(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 1072(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 1073(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 108(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 1099(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 140(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 142(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 143(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 144(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2160(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2177(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2189(E)] 
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Ministry of Road Transport and Highways [Noti. No. S.O. 2190(E)] 
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Ministry of Road Transport and Highways [Noti. No. S.O. 2399(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2400(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 2401(E)] 
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Ministry of Road Transport and Highways [Noti. No. S.O. 4756(E)] 
Ministry of Road Transport and Highways [Noti. No. S.O. 4835(E)] 
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Ministry of Road Transport and Highways [Noti. No. S.O. 51(E)] 
Ministry of Rural Development [Noti. No. S.O. 463(E)] 
Ministry of Rural Development [Noti. No. S.O. 1044(E)] 
Ministry of Rural Development [Noti. No. S.O. 2198(E)] 
Ministry of Rural Development [Noti. No. S.O. 301(E)] 
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Ministry of Shipping [Noti. No. G.S.R. 187(E)] 
Ministry of Shipping [Noti. No. G.S.R. 919(E)] 
Ministry of Shipping [Noti. No. TAMP/55/2012-PPT] 
Ministry of Shipping [Noti. No. TAMP/61/2014-COPT] 
Ministry of Shipping [Noti. No. TAMP/29/2019-VOCPT] 
Ministry of Shipping [Noti. No. TAMP/62/2016-KOPT] 
Ministry of Shipping [Noti. No. TAMP/8/2019-KOPT] 
Ministry of Shipping [Noti. No. G.S.R. 453(E)] 
Ministry of Shipping [Noti. No. G.S.R. 460(E)] 
Ministry of Shipping [Noti. No. TAMP/46/2016-BPCL] 
Ministry of Shipping [Noti. No. S.O. 758(E)] 
Ministry of Shipping [Noti. No. TAMP/20/2019-VPT] 
Ministry of Social Justice and Empowerment [Noti. No. G.S.R. 592(E)] 
Ministry of Social Justice and Empowerment [Noti. No. S.O. 2428(E)] 
Ministry of Social Justice and Empowerment [Noti. No. S.O. 385(E)] 
Ministry of Steel [Noti. No. S.O. 2379(E)] 
Ministry of Steel [Noti. No. S.O. 2404(E)] 
Ministry of Steel [Noti. No. S.O. 747(E)] 
Ministry of Textiles [Noti. No. S.O. 4707(E)] 
Ministry of Textiles [Noti. No. G.S.R. 01(E)] 
Ministry of Urban Development [Noti. No. A-36024/1/2006-Estt] 
Rajya Sabha Secretariat [Noti. No. G.S.R. 352(E)] 
Reserve Bank of India [RBI/FIDD/2016-17/33-FIDD.CO.Plan.1/04.09.01/2016-17] 
Reserve Bank of India [Noti. No. G.S.R. 165(E)] 
Reserve Bank of India [Noti. No. G.S.R. 166(E)] 
Reserve Bank of India [Noti. No. FMRD.FMSD.18/2019] 
Reserve Bank of India [Noti. No. RBI/2022-23/181] 
Reserve Bank of India [Noti. No. RBI/2023-24/14] 
Securities and Exchange Board of India [Guidelines for Appointment of Insolvency Professionals as 

Administrators under the SEBI, September 5, 2020] 
Securities and Exchange Board of India [Noti. No. SEBI/LAD-NRO/GN/2020/23] 
Securities and Exchange Board of India [Noti. No. SEBI/LAD-NRO/GN/2021/54] 
State Bank of India [F. No. CC/S&B/SK/087] 
Vice-Presidents Secretariat [Noti. No. S.O. 2416(E)] 
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